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No. of employees Scale of pay

The Coal Mines Provident Fund Com-
missioner, Dhanbad—

55—3—85—EB—4
—125—5—130.

8 .. Rs.

Surr T. BODRA: Is the hon. Minis-
ter aware whether the officers in
charge of these offices are not serious
in adhering to the instructions of the
Government and are not considering
the applications of the tribal candi-
dates?

Surr ABID ALI: No such comp-
laints have been received so far,

Sur1 T. BODRA: Will the Govern-
ment look into the matter?

SHr1 ABID ALI: If the hon. Mem-
ber makes any specific complaints, we
will go into them seriously.

EMPLOYMENT EXCHANGE AT RANCHI

*437. SHrr T. BODRA: Will the
Minister for LABOUR be pleased to
state:

(a) the total number of persons

belonging to the Scheduled Tribes who
registered themselves at the Employ-
ment Exchange at Ranchi during the
period from 1st January to 30th
November in the current year;

(b) the total number of such per-
sons who got employed through that
Exchange during the same period; and

(c) the total number of such per-
sons whose names were forwarded to
the Employment Exchange at Delhi
for employment at Delhi during the
same period?

Tee DEPUTY MINISTER ror
LABOUR (Surr Asip ALn): (a) 1,215.

(b) 155.

(¢) There is no rule requiring the
outlying Exchanges to forward regis-
tration cards to the Delhi Exchange,

Surr T. BODRA: Is the hon. Minis-
ter aware that the Head Clerk of this
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Office is more powerful than the
Employment Exchange Officer him-
self?

SHrI ABID ALI: Certainly I am not
aware of it.

Surt T. BODRA: Is the Government
aware that there have been comp-
laints also that there is corruption in
this Office and that the Head Clerk is
causing much inconvenience to the
candidates?

SHrRt ABID ALI: If the hon. Mem-
ber has any specific complaint with
regard to any particular employee, he
may kindly write to us, and I can
assure him that necessary action will
be taken.

*438. [Postponed to 23rd December
1954.]

OCCUPATIONAL THERAPY CENTRES

1*439. SHrRIMATI SAVITRY NIGAM:
Will the Minister for HearLTH be
pleased to state the number of
patients who can be treated at the
occupational therg)y centres so far
set up?
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$[Tue MINISTER ror HEALTH
(RaskuMari AMRIT Kaur): Informa-
tion is being collected and will when
available, be laid on the Table of the
Sabha.]

+Original notice in Hindi as below:
RAA-TYAR B

#g28, swal quEA TR T @
gld @ e STER a5t 7 tead
At @ gwEm 1 owwEen § 2

tEnglish Translation.




